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NTR CTION

I, the Chairman, Committee on the Welfare of Scheduled
Castes and Scheduled Tribes having been authorised by the
Committee po finalise and submit the Report on their behalf,
present this Second Report (Twelfth Lok Sabha) on Action Taken
by the Government on the recommendations contained in the 7th
Report '(11th Lok Sabha) on the Ministry of Food Processing
Industries regarding Reservvation for and employment of
Scheduled Castes and Scheduled Tribes in Modern Food Industries
(India) Limited.

The Draft Report was considered and adopted by the
Committee on 26, August, 1998.

The Report has been divided 1into the following
Chapters: -

CHAPTER - 1 Report

CHAPTER - II Recommendations/Observations which have
been accepted by the Government.

CHAPTER - TIII Recommendations/Observations which the
Committee do not desire to pursue in
view of replies of the Government.

CHAPTER - 1V Recommendations/Observations in respect
of which replies of the Government have
not been accepted by the Committee and
which require reiteration.

CHAPTER - V Recommendations/Observations in respect

of which final replies of the Government
have not been received.

An analysis of the Action Taken by the Government on
the recommendations contained 1n the 4th Report of the
Committee 1s given 1n the Appendix. It would be observed there
from that out of 089 recommendations in the Report 5
recommendations, 1.e. 55.55% have been adopted by the
Government. The Committee do not desire to pursue 2
recommendations 1.e. 22.22.% of the total recommendations 1in
view of Government replies. There 1s 1 recommendation 1i.e.
11.11% 1in respect of which reply of Government has not been
accepted by the Committee and requires further comment. In
respect of 1 recommendaion i.e. 1% final reply of Government

has not been received. i:ﬁ;;;i::::_igé
— . =

New Delhi KARIA MUNDA
,1998 CHAIRMAN
, 1920 (Saka) COMMITTEE ON THE WELFARE

OF SCHEDULED CASTES AND
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The Report of the “owmittee on the Welfare of Scheduled Castes
and S?hodulod Tribes deals uitﬁ the action taken by the Government on
the recommendations contained in the Seventh Report (Eleventh 1lok
Sabha) of the Committee on the Welfare of Scheduled Castes and
3cheduled Tribes on the Ministry of Food Processing Industries
regarding - Reservation for and Employment of Scheduled Castes and
Scheduled Tribes in Modern Food Industries (India) Ltd.

1.2 The Seventh Report was presented to Lok Sabha on 30.4.97. It

contained 9 recommendations/obervations. Replies of the Government

in respect of these recommendations/observations have been examined
and may be categoriesed as under:-

(i) Recommendatins/observations which have been accepted by the
Government (Sl1.No. 2,3,4,7,9,).

(ii) Recommendations/observations which the Committee do not desire
to pursue taking into consideration the replies of the
Government (Sl.No. 5,6).

(iii) Recommendations/observations replies to which have not been
accepted by iho Committee and which need reiteration
(S1.No.1).

(iv) Recommendations/observations in respect of which final replies
'havo not been received (8l1.No.8).

1.3 The Committee will now deal with the action taken replies of

the Government uhich.nood reiteration or further comments.



Becomendation no. 1 and Pare 1.4

Coposition of Board of Directors

1.4 In para 1.4 of the Seventh Report (Eleventh Lok Sabhs), thHe -
Committee had recommended that some serioue eiforts should bs made b{
the Ministry to expire the posibilities of anpointing an officer

bolonqihg to §6Cs/S8Ts 66 the Board of Uirectors of Modern Food
Industries (India) Ltd.

1.5 The Ministry of Food Processing Industries in their reply have
stated that the organisation is small and therefore, a small Board is
provided for. The Board consists of Chairman-cum- Managing Directer
and two ex-official Directors. The disinvestment recommendat ion of
the commission is under consideration of the Government and, therefore,

at this etage no change 1in the composition of the Board is being

congidered.

Comments of the Committge
1.6 The Committee are not eatisfied with the reply of the
Government that the organistion is small and therefore & small Boq:?
is provided for. The Committee feel that how does it matter to the
conetitution of the Board of Directors if the organisation is small.
' They therefore, reiterate their earlier recommendation that some
sorious efforts should bﬁ made to appoint an 8C/8T pereon having
necessary qualification on the Board of Modirn Food Induoprilo (1ndil)

Ltd.



Becommendations no. 4 oara 2.13

1.7 The Committee had recommended that Modern Food Industries
(India) Limited should clear the shortfall in respect of 8Cs and 3Ts
in all Groups of posts et the earliest and positively appriee the
Commmittees within a period of eix months of the progress in thie
regard. The Committee had also recommended that 1in case eligible
SC/8T employees ware not available 1in the feeder cadre then
promotional posts should b« diverted to direct recruitment posts and

should be filled in from amongst the 8C/ET candidates.

1.8 In their reply the Government have stated that the
recommendations of the Committee on promotion would be kept in view
alongwith the Government Directives on the matter in respect of all
such poete where .the Recruitment HRules provide for filling up the

vacancy by direct recruitment a= well as by promotion.

Commente of the Committes
1.9 The Committee cesire that the backlog position of 8Ce and 8Te

in promotioin 1in respect of all grades and also the progress made in

overcoming the same may bo provided.



1.10 The Committes had recommended that the complaints receivad
from SC/ST employess relating to promotions etc. should be gone
through in depth and immodiate corrective measures be taken 8o that

the complaints of SC/ST amployees are reduced to the minimum.

Reply of the Government.

1.4, The Company has been advigsed tc note the observations of ths

Committee for compliance.

Commants of the Committee

1.12 Considering the fact that most of the complaints are
pertaining to seupersession and promotions, the Committee desire that
the progress made in adopting corrective measures in this rooorq and

also the latest figures of complaints mecde may be provided.

(4



Recommendations 8. No, ¢ para 3.7

1.13 The Committes nad recommended that the accommodation should be
provided to all categories of staff specially to tha 8C and 8T

ompIOyooé.

Reply of the Government

1.14 Even in view of the Company’s present financial position, it

has not been possible to provide accomodation to all categories of

stafrf.
Comments of the Committee

1.18 Coneidering the financial position of the company and the
difficuities faced by the 8Ce and 8Ts in geting accommodation, the
Committes desire that accuwmodation should be provided to 8C/8T

empioyees in all casegories of post.

srri Kariya Munda - Chairman
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